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BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
EXECUTION APPLICATION NO. 33 OF 2021
IN
ORIGINAL APPLICATION NO. 68 OF 2021

IN THE MATTER OF:

SUSHIL RAGHAV ... APPLICANT
VERSUS

UNION OF INDIA & ORS, ... RESPONDENTS

COMPLIANCE AFFIDAVIT ON_BEHALF OF GHAZIABAD NAGAR

NIGAM

MOST RESPECTFULLY SHOWETH:

|, Vikramaditya Singh Malik, S/o Yudhvir Singh Malik, aged about 35
years, Commissioner of Ghaziabad Nagar Nigam, presently in New Delhi
and do hereby solemnly affirm and declare as under:

1. I am the Municipal Commissioner of Ghaziabad Nagar Nigam and

fully conversant with the facts and circumstances of the present

case and therefore competent to sign and depose the present’

Affidavit.
2. The present affidavit is filed in compliance of the order dated

.05.2024 of this Hon'ble TriBunal, wherein this Hon’ble Tribunal
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It is humbly submitted that vide letter dated 27.08.2024, Uttar
Pradesh Jal Nigam sent a letter to the Commissioner of Ghaziabad
Nagar Nigam, wherein it was submitted that the road length of
Karkar villag;z is about 15 km, out of which the sewer line is already
laid in the length of about 10 km, which was laid by the Uttar
Pradesh Jal Nigam in about the year 2009. For the sewage
discharge of the said area, a sewage pumping station located in the
overhead tank complex was constructed, which is discharged
through a common chamber built on the main rising line of 1800 mm
at 48 MLD MPS located at Indirapuram, which is further discharged
at Indirapuram. 56 MLD is pumped at STP.

The project of [ayiﬁg sewer in the said area, which was implemented
by Uttar Pradesh Jal Nigam in the year 2009, was aimed at
collecting the domestic sewage effluent on the basis of Karkar
Village Model by preventing it from going into the drains/rivers
located in various streams of the said ward.

Due to malfunction in the pumping plant in the SPS located in the
said area, sewage overflows into the drains, a temporary pumping

plant has been installed on the sump, which will help in controlling

———
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It is further submitted that 74 MLD STP of Sahibabad drainis
completely treated at Indirapuram before the confluence point of
Sahibabad drain, which further joins Shahdara drain.

As per the guidelines of Uttar Pradesh Government,Ghaziabad
Nagar Nigam under “One City One Operator’ Program, have given
instructions to get the operation, maintenance and management of
the entire sewer network under the Ghaziabad Nagar Nigam area
done by M/s V.A. Tech, Chennai. From 18.03.2020, M/s V.A. Tech,
Chennaihas been made responsible for operation and maintenance
of the entire sewer network of Ghaziabad Municipal Corporation and
has been taken over the same.

A copy of the letter dated 27.08.2024 sent by Uttar Pradesh Jal
Nigam to Commigsioner of Ghaziabad Nagar Nigam is marked and

annexed herewith as ANNEXURE A.

Vide letter dated 23.08.2024, Uttar Pradesh Jal Nigam informed the
Commissioner of Ghaziabad Nagar Nigam about the Pre-Feasibility
Report [*PFR’] prepared for solving the sewerage problem of Karkar
Model located in Ward-43 of Ghaziabad Municipal Corporation.

A copy of the letter dated 23.08.2024 of Uttar Pradesh Jal Nigam is

marked and annexed herewith as ANNEXURE B.
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For laying sewer line in remaining area and treating sewage at STP,

a survey has been done by Uttar Pradesh Jal Nigam, which is as

follows:

a.

Pumping piant of SPS has been started and 48 MLD of sewage
is being collected in sump and being discharged at MPS
Indirapuram through common chamber which is observed at
gair; rising sign of 1800 mm diameter, which is pumped and sent
to 56 AMLD STP located in Indirapuram, where the said STP
sewerage is treated. In this way the main concern of pumping
sewerage into the drain has been eliminated.

For a comprehensive solution to stop the discharge of domestic
waste from the said area into the drain, PFR worth Rs. 9.39
crore has been prepared by the Chief Engineer (GDHE), Uttar
Pradesh Jal Nigam, Ghaziabad in his office dated23.08.2024
which has been sent to the Chief Engineer (City), Uttar Pradesh
Jal Nigam, Lucknow for approval.

A copy of the Pre-Feasibility Report prepared by the Uttar
Pradesh Jal Nigam is marked and annexed herewith as

ANNEXURE C.
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of the existing sewer line and the area left by the sewer line in
the Karkar model area. Based on the design and investigation of
the above detailed survey, the work of a Detailed Project
Rep-ort[‘DPR’] is in progress, which will be completed by
15.09.2024. It is also to be informed here that in the said DPR,
provision has aiso been made to connect the sewage of all the
wings of the yard to the sewer line and construction of a new
pumping station and related works.

d. After the completion of the works proposed in the said DPR, the
domestic sewage will be treated by transporting it to 56 MLD
STP located in Indirapuram through sewer line. Besides this, all
the above-mentioned works will be done by Uttar Pradesh Jal
Nigam.

10. 1 state that everything stated above has been stated by me in my

official capacity based on and derived from the official records

ined by the Ghaziabad Nagar Nigam in the official capacity

te that nothing material has been concealed there from.ZTM

.
DEPONENT

Verified at New Delhi on th?.‘s% day of August, 2024, that the

contents of the above affidavit from paragraphs 1 to 10 are



1@ CW/%"/’J ")
{DENTIFIED

believed to be true and correct to the best of my knowledge and belief.

No part of it is false and nothing material has been concealed therefrom.

by

9.9 AUG 104 DEPONENT

ATTESTED
NOTARY PUBKIC DELHI
GOVI/BFJINDIA
Mab. “0654765498
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UTTAR PRADESH JAL NIGAIVI (URBANJ ~

Office of the Executive Engineer, Construction Division-t, U.P. Jal Nigam

(Urban) , Ghaziabad

PRE FEASIBILITY REPORT

for

CONSTRUCTION OF IPS, LAYIN G 'OF SEWER NETWORK AND
ALLIED WORKS FOR KARKAR MODEL TOWN OF WARD-43 AT
GHAZIABAD NAGAR NIGAM, DISTT.- GHAZIABAD

Estimated Cost :- Rs. 939,23 Lacs '

Estimate No.

:01

At

Executive Engineer
Constructlon Division-l
U,P. Jal Nigam (Urban)

Ghazlabad

sall




PRE FEASIBILITY REPORT FOR CONSTRUCTSON OF IPS, LAYING OF

SEWER NETWORK AND ALLIED WORKS FOR KARKAR MODEL TOWN OF

WARD-43 AT GIIAZIABAD NAGAR NIGAM, DISTT.= GHAZIABAD

PROJECT REPORT

1. AUTHORITY

- The Pre-Feasibility Report for Construction of 1PS, Laying of Sewer Network and

Allied works in Karkar Modcl Town of Ward-43 Ghaziabad Nagar Nigam has been
prepared for compliance of orders of Hon'ble NGT. Hon’ble NGT vide Order Da;ed
16.05.2024 in EA 33/2021 in OA 68/2021 : Sushil Raghav Vs. Union of India & Ors.
has given dircctions to prevention of untreated sewage Jeffluent which is being
discharged in the storm water drain in Karkar Model situated in Municipal

Corporation Ward no 43, Sahibabad Ghaziabad, (Annexcd)

. LOCATION

Karkar Model is located in Ward-43 of Ghaziabad Nagar Nigam, District-Ghaziabad.
It is situated in mid of Sahibabad Industrial Area ‘Site-IV and along with Dehi-

Ghaziabad Railway Line.

DEMOGRAPHICS

- According to the final data, Ghaziabad Mﬁdic.ipal Corporation had a population of

1,648,643 in year 2011 and a sex ratio of 885 females p’er'l'OOO males. Ghaziabad had
a literacy ratc of 84.78%.

NEED OF THE PROJECT:

1) There is a partial Sewerage System in karkar model town. Existing sewer network
is about 4.0 Km, Houses are not dircctly connected to the existing sewer network.
Instead, sewage from houses discharges iato drains, which then feed into the sewer

network,

2) How’ble NGT vide Order Dated 16,052024 in in EA 33/2021 in Of} 68/2021 .
Sushil Raghay Vs, Union of India & Ors, has directed to prepare an action plan for

solution of sewerage problem of Knrkar Model Town,

- 1 2 o
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-n-;-' 5. EXISTING WORKS:

STP - 1No (56 MLD)
SPS -1 No (07 MLD)
Sewer Network - 4,0 KM

Sewer House Conneotion - Nil

6. PROPOSALS:
Following works have been proposed in Karkar Model -

1. Pumping Station - 0] No, (10 MLD)

A
L5

2. Sewer Network - 7.0 Km.

3. Repair works of existing manhole and sewer line.

7. INSTITUTIONAL RESPONSIBILITIES:
U.P. Jal Nigam (Urban) shall be the implemcnting agency of the project. After
completion of the project, it will be handed over to ULB. Maintenance shall be done

by Nagar Nigﬁm, Ghaziabad.

8. CONCLUSION: _
With the anvc remarks, pre-feasibility report for Construction of IPS, Laying of
Sewer Network and Allied works in Karkar Model situated in ward-43 at Ghaziabad
Nagar Nigam, Distt. Ghaziabad, with an estimated cost of work of Rs. 939.23 lakh is

hereby submitted for administrative approval.

(Arun Pratap Singh)

Cb J} Dl _ Exccutive Engineer

unba o Construction Division (Ist)

U,P, Jal Nigam (Urban)
Glhiazinbad

-

St cc (26
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PRE FEASIBILITY REPORT FOR CONSTRUCTION OF IPs, LA\’ING OF
SEWER NETWORK AND ALLIED WORKS FOR WARD-43 KARKAR MODFL
TOWN AT GHAZIABAD NAGAR NIGAM, DISTT.- GHAZIABAD

Form J (Comprehensive )

3:;‘ Description M::::)ﬂ':i : v Amount (in Lacs)

A |Basic Cost

1 |Basic cost of work 12800 . | e i [ 725.00

2 [Contigency & ; 72800 | 200% W g
Sub Total ' ' 739.50

B |Deduction of Effeciency @ 5% 739.50 6% _ 36,98
Net Amount - . : — . 702.53

C |Centage Charges @ 7% 702583 10% 70.25

D |GST@ 18% : il 70253 18.00% |- 126.45

E |Sub Total (B+C+D) ' ' : __ . 899.23

F |Trail & Run 3 months - 1500 _ 15.00

G |Power Connection Sl P 2500 5 g 25.00

H Sub Total {(F+G) r] Sha 40.00

Total Cost (E+H) ol e e 939.23

&
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rm:  FEASIBILITY REPORT FOR CONSTRUCTION OF IPS,

LAYING OF SEWER NETWORK AND ALLIED WORKS FOR

WARD-43 KARKAR MODEL TOWN AT GHAZIABAD NAGAR

NIGAM, DISTT.- GHAZIABAD
GENERAL ABSTRACT OF COST

Amount Rs.

S.No. Dcs_erlp_llon of Works Lac -
A__|CIVIL WORKS i ey
I [Laying of Sewer Network including House hold connection. 43000__ |
2 |BEstimate of Construction of IPS approx 10 mld capacity _120.00_ i
TOTAL WORK COST A (CIVIL) | 550.00
B E/M Works |
;  |Estimate of IPS approx 10 mld capacity and all allied works with all 175.00
~ |electromechanical works =
2 |Trail & Run 15-5_0
3 Estimate of Power Connection for IPS 25.00
TOTAL WORK COST B (E&M) 215.000
TOTAL (CIVIL+E/M WORKS) 76500 |
765.00

TOTAL COST

JQV

15
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PRE FEASIBILITY REPORT FOR CONSTRUCTION OF IPS, LAYING OF
SEWER NETWORK AND ALLIED WORKS FOR WARD-43 KARKAR
MODEL TOWN AT GHAZIABAD NAGAR NIGAM, DISTT.- GHAZIABAD

ABSTRACT OF CIVIL WORKS

S1. No. Deseription ‘ Qty. “Amount Rs.

2 Estimate of Construction of IPS approx 10 mld capacity 1 No 120.00

3 Repair & rchab of existing line & manhole, TR Job 10,00

ok ' TOTAL: “ i 00 , 560.00
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_ pEASIBILIT
R ETWORK AND ALLIED WORKS FORNVARD

ABSTRACT OF COST | 9 d
g Electrieal nnd Mechanical Works - 1 |
3 Item ; Qty. ‘| Amountin Lacs :
1 Estlmalc °f1PS approx. 10 mld capaclty and all allicd ST :_' 17500
works with all electromechanical works: il e il g
2 |Trail & Run y 03 Months - 15.00
: : T ik .00
3 Estimate of Power Connection for IPS . 1 Job 25
TOTAL - Rs.Lac :215.000

e

pe




